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Commercial Subcommission held in Wash-
ington DC on April 2 .. 3, 1990. 

In response the US Government gen-
erally emphasises the autonomous nature of 
the concessions under the GSP. 

Import of Gold by NAI. 

107. SHRI BALASAHEB VIKHE 
PATtL: 

SHRI B. OEVARAJAN: 

Will the Minister of FINANCE be pleased 
to state: 

(a) whatherthe Government propose to 
allow non-resident Indians to bring gold into 
the country to contain gold smuggling; 

(b) if so, the terma and conditions 
thereof; 

(c) the estimated quantity of gold likely 
to be brought annually and the results ex .. 
pected to be achieved in containing gold 
smuggling; 

(d) whether the Govamment also pro-
pose to make amendments in the criteria for 
recognition of Trading and Export Houses; 

. and 

(a) H so, the details thereof? 

THE DEPUTV MINISTER IN THE 
MINISTRV OF FINANCE AND DEPUTY 
MINISTER IN THE MINISTRY OF EXTER-
NAL AFFAIRS (SHRI OIGVIJAV SINGH): 
(a) to (c). At present Government is "91 
considering any proposal to allow NRIs to 
bring gold into 1he country. 

(d) and (9). Review of Import and Export 
Policy and procedure is a continuous process 
and necessary corrective meas ur8S are taken 
from time to time inter-alia with regard to the 
criteria for recognition of Trading and Export 

Houses, keeping in view the needs of the 
economy. 

( Tran,lation) 

C8I Raid. II Pr.m'" of Bank OHio .... 

108. SHRI RAMESHWAR PRASAD: 
Will the Minister of FINANCE be pleased to 
refer to the reply given to Starred Question 
No. 176 on March 23.1990 and state: 

(a) the details of the action takan against 
the alficers from whose residentJaIIoII 
prentl.ls. iIIeGaI ... hadbean diacovered 
during the said search operations; and 

(b) the present position of these cases? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE AND DEPUTY 
MINISTER IN THE MINISTRY OF EXTER-
NAl AFFAIRS (SHRI DIGVUAY SINGH): 
(a) and (b). Information is baing collected 
from the Central Bureau of Investigation and 
will be laid on the Table of the House to the 
extent available and feasible. 

[English] 

ecological a.lance In Gangotrl Region 

109. SHRISHANTARAMPOTDUKHE: 
Will the Minister of ENVIRONMENT AND 
FORESTS be pleased to atate: 

Ca) whether any plan has been chalked 
out to lave Gangotri region in the Himatayas 
and to restor. the seriously disturbed eco-
logical balance of the area; and 

(b) if so, the broad feature. and finan-
cial implementations thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRIMA TI MANEKA GANDHI): 
(a) and (b). 




